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Mr. Speaker: I believe he is ask'inl 
for an opinion. 

Jonab Amjad Ali: May I know, Sir, 
whether lesser number of tractors than 
actually required by the Government 
of Assam has been supplied? 

Shrj Karmarkar: Is it under the 
Central Tractor Organisation that my 
friend want;; a reply or on the 
general subject of tractors to be im-
ported for the Government of Assam? 

Mr. Speaker: Central Tractor Orga-
nisation. 

Shri Karmarkar: So far as I can 
see. they have not asked for it. 

Shri B. S. Murthy: May I know, ~.ir. 
how many tractors have been supplied 
to the Government of Madras under 
this organisation? 

Shri Karmarkar: Enouiries . have 
recently been made by the Government 
of Madras about the possibility of the 
Central Tractor Organisation under-
taking reclalnatiO!1 operations in cer-
tain areas of the. State. The matter 
is uncler consideration. 

Shri K. K. Basu: Has the Govern-
ment any machinery to check UP how 
this land is utilised after it is re-
claimed by the Central Tractor Orga-
nisation? Are these lands given to the 
agriculturists or run as big farms? 

Shri Karmarkar: We have a machin-
ery for infor:nation, obviously. But 
as to wp_ether in all ('ases it is given 
to bi~ farms cr to agriculturis"':s. I 
should like to be precise. and there-
fore would like to find out. 

Shri Bogawat: May I know. Sir, 
whether any tractors are supplied to 
Bombay State? 

Shri Karmarkar: Yes. We have 
given them to U.P .. Madhya Pradesh, 
Madhya Bharat and for the clearance 
of jungle lands in U.P. Terai. There 
has to be a large amount of contiguo-
us land suitable for this tractor orga-
nisation and my friend is obviously 
referring to tractors which were 
supplied to the Bombay Government 
under the grow more food scheme. 

SCHEDULEr> TRIBES IN }\'lADHYA PRADESH 
AND VINDHYA PRADESH 

*18!;7. Shrl K. G. DeshiJ'"kh: Will 
the Minister of Home Affairs be pleas-
ed to state whether it is a fact that 
the Government of India have decided 
to appoint a "Regional Commissioner" 
for the we1fllre of the Scheduled Tribes 
in Madhya Pradesh and Vindhya Pra-
desh? 

The MillJster of Home 
States (Dr. i[atju): The 
uBder consideration. 

AlJ"airs anet 
question is· 

Shri K. G. Deshmllkh: May I know. 
Sir. whethl!r this appointment is to be 
made at the request of the Madhya 
Pradesh Govl!rnment or on the Gov-
ernment of India's own accord? 

Dr. Katju: My han. friend is asking 
whether it is on the reauest of the 
Madhya Pradesh Government. I da 
not know how it originated. but the 
matter is under consideration. We 
are planning to appoint one as early 
as possible. 

Shri K. 'G, Deshmukh: What is the 
population of the Scheduled Tribes in 
this region? 

Mr. Speaker: How does it arise out 
of this? 

Shri Sa.ng1Ulna: May I know. Sir, 
whether predominance of the aborigin-
al population is the consideration? 

Dr. Katju: I do not know really. 

Shri B. S. Murthy: May I know. Sir, 
w~ether this Question is being consi-
dered only with reference to Madhya 
Pradesh and Vindhya Pradesh or on 
an all-India basis? 

Dr. Katju: It is bein.g considered 
with respect to Bihar. Orissa. Madhya 
Pradesh, Vindhya Pradesh. !'Iiadhya 
Bharat. Ajmer. Bhopal. Rajasthan and 
Bombay. Assam is already included. 

Shri B. S. Murthy: What ot:ler States 
are being omitted? 

Dr. Katju: In the long list I g3\·e. I 
think every State has been included 
which contains in respectable nt:~1bers 
any of these classes of populatiur.. 
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